M

W Year....QaQ::l...[)...........
Y‘LNY\\\) %\%QR\ZPL sonfdaughterlwife of .

L years, belonging 1o R AR NID \XRNSQA\:‘&\ PS\K\\\‘\
A \v\ cervice and presently working s . LR LCe AL \‘LNOQQ\'S

give herein below the details of the assets (immovable, movable, bank palance, etc.) of

myself, my spouse and dependants®:

A Whlﬁﬂiﬁn
{Assets In joint name indlcating the extent of joint ownership will aiso have to be
given)
Sr. Description Seif Spouse | Dependant-l Dependant-2 Dependant-3
Ho, 3 l Name{S) ! mﬂm Name Etc. Name
(i) | Cash
T, 6D
(i) | Deposits in
Banks, Financial i\? , DD
Institutions And | /o <\
Mon-Banking g L.
Financial a f*("c‘:‘ ﬁ}—
Companies
(ii) | Bonds e | o weams SRS
Deber;turas and | t 26 [ '
Shares in RSk
companies | ﬁ)p \ l
(Iv) | Other financial
institutions, D
NSS, Postal Y
Savt‘ngs, uc S1P
Policies, €iC
b Nl
{v) | Mator Vehicles \
{details of uls = i el

details of

weight and 4o v
value)

make, etc.) w \
%k) Jeweliery {give \C%\ c\ - J

S, 6E¥TL

(vit) | Other assels,

such as values - i =
of claims /

k interests \

Note: Value of Bonds / shares f Debentures 35 per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given.

* pependant here means a persen substantiaily dependent on the income of the
employee.



B. ij
[note: properties in joint pwnership indicating the X
also have ta be indicated]

Description ‘ Seif | Spouse “Dependant-1 Bependant-2
| Name(S Name 1 Name

Sr.
{ No. i Name(S)
\ (i) Agricultural Land '

tent of joint ownership will

L}

- Location(s) “ \
\ - Survey number(s) l — | e
\ .

|

- Extent (Tota!
\ measurement)
-Current market value
Non-Agricuitural Land
. Location(s)
- Survey number(s)
- Bxtent (Total
measurement)
-Current market value
(W) | Buildings (Commerdal
and residential)
Location(s) \
- Survey /fdoor
number(s) s
- Extent (Total -
measurement}
- Current market
value
{tv) | Houses / Apartments,
etc.
- Location(s)
- Survey fdoor
number(s) B S
- Extent (Total ;
measurement)
- Current market
value =
{v) | Others {such as
interest in rt

(1)

i
|

|

(2) 1 give herein below the details of my jiabilities / overdues yo pubtic financial

institutions and government dues:-
[Note : Please glve separate details for sach item)

Hame & address of Bank /

Description
Hnlngll :nsumnot ns{s) /
13

I} Loans from Banks
(ii) Loans from financial
institutions

(iil) Government Dues:
(a) dues to departments
dealing with government
accommodation
(b) dues to departmeants
dealing with supply of
water
(c) dues to departments
dealing with supply of
electricity

L ———— I




ey RS e g
i (d) dues to departments . | =

dealing with telephones
(e) dues to departments
dealing with government

transport (including
| alrcraft and helicopters BRI 218

(f) Other dues, if any | e

(b) (i) Income Tax including
surcharge [Also indicate
the assessment year upto | ~| LE PS? L ¢ &
which Income Tax Return
filed. Glve also Permanent
Account Number {PAN)}]
(i) Wealth Tax [Also
indicate the assessment )
year upto which Wealth i
Tax return filed.] b e et
(i) Sales Tax (Only in |
case of proprietary " e
business]
{iv) Property Tax = =

c.  Personal Detail

GPF/CPF/PRAN No. :- Vol as 26 S6 3N j
Gender (M/F)

0364-\595 (DD/MM/YYYY)

Cl G - ' ‘
e [ C o

Cadre [GTaRk VID R ANS ABH A <AcnivALAYA |
(Full Name e.3. 8.A.S.-Bihar Administrative Service,

1

Date of Birth -

B.S.5.- Blhar Secretariat Service etc.)

Home District i r N\\)N(ﬂEQ\ J

1 hereby declare that the above details are true to the best of my
knowledge and belief.

Signature JQT“\"‘%\"DM
Name of Employee: f'\NNQSHDp‘YQ

P & 1 NR&%SHN’\\ oesignation-.....D.EE.E.LE,...B.M.QE\D.E\!\.\.\_\
pate: 0. 0% (28 Depanment:.&i‘c\ﬂ.g\.ﬂl DHRNSHRNA.E AN A
Note: Pleasa sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (singie side)
in prescribed format.

- «—::"5%/
\"—-.
4

=



